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L o s s  d u e  to  H a i l s t o r m  in  H a r y a n a

5253. S H R I  M U K H T I A R  S IN G H  
M A L I K  : W ill the M inister o f  A G R I ­
C U L T U R E  A N D  I R R I G A T I O N  be 
pleased to state :

(a) w hether the severe hailstorm  la ­
shed out H arya n a  State on 1st and 2nd 
M arch , 1978 leavin g behind a tr ia l o f 
d e v a s t a t io n ;

(b) estim ated loss o f w heat and gram  
crops d am aged  in the hailstorm  ; and

(c) w hether G overn m en t o f  H a rya n a  
have approached  the C en tral G o v ern ­
m ent for finan cial help for the affectcd 
persons o f the State, and if  so, the reaction  

■of the G overn m en t o f India thereto ?

T H E  M I N I S T E R  O F  A G R I C U L ­
T U R E  A N D  I R R I G A T I O N  (S H R I  
S U R J I T  S IN G H  B A R N A L A )  : (a) and
(b) T h e  G overn m en t o f  H a rya n a  
t a v e  reported that severe dam age has
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been caused b y  hailstorm  to the stan din g 
crops o f  w h eat, gram  and  oilseeds in  
abou t 400 villages in six districts affecting 
an area o f 1*13  la k h  hectares. A c c o r ­
ding to the p relim in ary  estim ate o f  the 
State G overn m en t it appears that crops 
w orth  R s. 30 crores h a ve  been d am aged .

(c) O n  receipt o f a request from  the 
State G overn m en t for C en tra l assistance, 
a  C en tra l T e a m  w as sent to m ake an as­
sessment o f  the situation. Further action  
w ill be taken on receipt o f the report o f  the 
T e a m .

S ullage in  Y am un a

5254. S H R I  D A L P A T  S I N G H  
P A R A S T E :
S H R I  D . G . G A W A I  :

W ill the M in ister o f W O R K S  A N D  
H O U S I N G  A N D  S U P P L Y  A N D  R E ­
H A B I L I T A T I O N  be pleased to state :

(a) w hether G overnm en t are aw are 
that the Y a m u n a  betw een W a zira b a d  
(N orth  D elhi) and O k h la  B a rr a g e  (South 
D elh i) carries m ore fluid  w aste than 
w a ter; and

(b) the reaction  o f G o vern m en t 
thereto and the steps taken to im prove 
the situation ?

T H E  M I N I S T E R  O F  W O R K S  
A N D  H O U S I N G  A N D  S U P P L Y  A N D  
R E H A B I L I T A T I O N  (S H R I S I K A N -  
D A R  B A K H T )  : (a) and (b)
I t  is not a fa ct that the
Y a m u n a  betw een W a zira b a d  and O k h la  
B arrage carries m ore fluid w aste than 
w ater.

T h e  D elh i W a ter S u p p ly  and S e ­
w a ge U n dertak in g has initiated neces­
sary measures in the m atter.

W ater S u p p ly  in  D elh i

5255. S H R I  M . R A M  G O P A L
R E D D Y  : W i l l  the M i n i s t e r  o f W O R K S  
A N D  H O U S I N G  A N D  S U P P L Y  A N D  
R E H A B I L I T A T I O N  be pleased to state :

(a) w hether it is a fa ct that 16 per 
cen t o f w ater su p p ly  in D elh i rem a in s 
u n accoun ted; and

(b) i f  so, the reasons therefor and 
rem edial m easures taken ?




